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Karnataka.

the Respondents. ' CL.

IN THE CENTRAL.ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH

HYDERABAD

O0.A.No,475 OF 1996, Date of Order:27-2-199

AT

8

»

Between:

b.V.Chandra Sekhar., .» Applicant
and

1, The Chief Personal Officer,
South Central Railways, Railway
Nilayam, Secunderabad.

2, Senior DivisionalPersonal Officer
(sr.n0.P,0.)South Central Railway,
Guntakal, Anantapur District.

3. The Room Manager, Gegetarian Refreshment
_Room, South Central Railway, Raichur,

- +«s Respondents

COUNSEL'FOR'APPLICANT- ¢: Mr,G,Ramachandra Reddy
COUNSEL FOR RESPONDENTS :: Mr.V.Rajeshwara Rao
CORAM 2

THE HON'BLE SRI R.RANGA RAJAN,MEMBER (ADMN)
AND

THE HON'BLE SRI B.S.JAI PARAMESHWAR,MEMBER (JUDL)

t: ORDER

{AS PER HON'BLE SRI R.RANGARAJAN,MEMBER(ADMN) )

Heard Mr.K, SUdhakara Reddy for Mr G. Ramachandra R

learned Counsel for the Applicant and Mr \4 RaJeshwara ‘Rao

v

eddy,

for




2.  This O.A. is also filed for not allowing the applficant

to sit for examination in pursuance of.Notification dated

29/31-12-1993. We already disposed of the 0.a.No,.428 OF (1995,
The direction given in that 0.A. holds good in this O0.,A. klso.

Hence no further orders are necessary in this 0,A, - The

Interim Order dated:18=4-1996 is hereby vacated.

3. The 0,A. 1is disposed of. - No costs,

Nor—2-

(B¢S7IAT PARAMESHWAR) ( R.RANGA RAJAN )
MEMBER (J) NEMBER (A) '
.q? s
0. X
Dated:27th February,1998 ‘1

Dictated in Open Court : (?v\_’////:} H
*kk hﬁ] .
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Copy to:

1.

YLKR

. .
> .

The Chief Perscanel Officer, South Central Railway}
Railnilayam, Sgcunderapad, ,

Senior Divisional Personnel OFficer, (5r.0.P.0),
South Bentral Railuway, Guntakal, Ananthapur District.

The Room Mam ger, Vegetarian Refreshment Room,
South Central Railagy, Raichur, Karnataka,

One copy to Mr.G.Ramachandra Reddy,Advocate,CAT,Hyderaba
Gne copy to Mr.V.Rejeswars Rao, Addl.CGSC,CAT,Hyderabad.
One copy to 0.R({A),CAT,Hyderabad,

One duplicats coPRy.
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IN THE CENTIAL ADMINISTR:TIVE TRISUNAL
AYRERABAD B NCH HYJER4BAD

THE HAaN'3LE MRLBURANGAIAJAN M(A)

A N)

THE H3N'3LE MR, 3.5, JAT PARAHESH%HR:
| m(3)
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